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PUBLIC ANNOUNCEMENT
N NO 12875, Regulation 14 of the Insolvency and Bankruptcy Board of India
ATHARDEV (Voluntary Liquidation Process) Regulations, 2017
RAJWARD, FOR THE ATTENTION OF THE STAKEHOLDERS OF
ARNI DIST,, RAVI COTTON FACTORY PRIVATE LIMITED
M.P)460447 RELEVANT PARTICULARS
| 1. | Name of corporate persan Ravi Cotton Factory Privale
Limited "
-\ ame 2. | Date of Incorporation of corporate | 18.07.1996
person :
: D}' Declare 3. Authonty under which corporate | ROC Gwalior
ave changed person is in Incorporated/Registered
M PUNJABI 4. | Corporate identity numberflimited | U17121MP1996PTC011028
IAR so from liability identity number of corporate
5 : person
il be known 5. | Address of the registered office and | Dhanora Road, Dhamnod
principal office (if any) of corporate | Dist. Dhar (M.P.) - 454552
i PUNJABI porson India
AR KUMAR B. Liquidatit:n commencement date of | 05.08.2024
= | oomorsiepeTeon: s sxo o ) i
M HAGAR 7. | Name, Address, E-mail address, CA Mr. Pankaj Shah
\NIK BAGH Tsiephung Number and the Registration Number:
'_F_Mszm}r Registnlﬂun Number of the IBBIIPA-D01NP-P022B1/
. Liquidator 2021-22/13637
liquidator.refpl@gmail.com
Tel. No. 0731-2518819
112-114, Manas Bhawan,
H . 1st Floor, 11, R.N.T. Marg,
A g; Indore (M.P.) - 452001
EEHg AS/O 8. | Last date for submission of claims | 04.09.2024
! will bé commenced voluntary liquidation on 05.08.2024.
e The stakeholders of Ravi Cotton Factory Private Limited are
me. called upon to submit a proof of their claims, on or before 04.09.2024, to the
“EMA S/O liquidator at the address mentioned against pointno. 7.
ANEEMA The financial creditors shall submit their proof of claims by electronic
person, oy post or by electronic means.
GHROAD| | submission of fase or misleading proofs of claims hall attract penalties.
COLONY, ,
p CA Pankaj Shah
P)452008| | Indore, Date: 08.08.2024 Liquidator

5. Email editor.indore@fp|.co.in, Otfices: Bhopal Bureau: F-134/2 Professor's Colony,

Delhi, Ph:- 23718853, Calcutta Ph:- 22875645, Chennai - Ph

- 28217766. RNI No. 38281/83
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